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CENTRAL ADMINISTRATIVE TRieiiiiAl
PR I NCI PA L B E NC H, NE W DE L, HI

OA NO. 1!01/2002

Tfeis the 25th day of September, 2002

HON'BLE SH., KULDIP SINGH, MEMBER !J)
HON'BLE Sh'. M.P. SINGH, IMEMBER (A)

1.

2.

3.

A1 '.l .1 n d j.a C PWD (M RM) Ka r a mc h a r i
S a n g a t ha n (Reg d. ) t h r o ug h i t. s Pr e s 1 d ea t.
Sh r i S a t i s h Kuma r ^
4823, ea'ibir Wag'ar Ext:s..
Ga1 i No. 13. Shah d a r- s,
Deihi--32.

Bhgwat Prasad
S / c ,Sf'! r 1 Ch u s'v vi. ia i!
Carpenter

Ram Chandra Shama:

S/q Shri Rameshwar Sharma

Carpenter

Jai Bhagwcjn
S/q Shri Tej asitffe
Plumber. Appl ican t':

Applicants 2 to 4 C/o Al. 1 India CPWOCMRM.) Karamchari Ssrsgattaain:
(RegcL ) 4823, Ba'lbir Nagar Extn., Gali No. 13, Shahdara.
Del.hi-32.

(8y Advocate: Ms. Shilpa Chohan)

Ver-sus-

K The Director GJeneral (yorlcs),,
CPW0, Ni r a mn Bh a wa n,
New Delhi.

2.. The Supdt., Engineer
Co-ordi netion ( £ 1 ec-t)
CPWO,
£ as t 81 DCk. R. K. P u ram,
New Delhi.

3- The Supdt. Engineer (DCC IX
CPWD, I.P.Bhawan,
few Oelhi.

4. Th e E Xec li t i v e En g 1 n ear
(A) Division,
CPWQ, I.P.Shaii^n,
few Oelhi.

5. The Executive Englnci^r,.
(L) Division,
CPWD, Barakhambs Rosd,,
few Oelhi.

(By Advocaten Sh. M.M.Sudan )

.. Respondents



A

. 2 .

Q H » K H (ORAl.)

Ky Sh. Kill dip Singh, Member (.i)

Heard both the p.arties.

jR nnuarely onvered by judgment in OA-57b/2n(}2.

Applicant also fieeks benefit of that judgment in addition to

that ar, well a.fl the benefit of letter dated 11.b.2!)()2 issued

by the department. Sh. Sudan f^ays he has to verify the

letter dated 11.b.2()n2.

H. Considering these aspects, we allow this OA with the

additional relief that if the letter dated 11.8.20(12 is found

to he genuine, then the benefit of this also be granted to the

applicant. OA is accordingly disposed of.

( M. P." S 1NGH )
Member (A)

• sd '

( kVji.dif s:i NGH )

Member (J)


